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exempted from search on this side. 
He made his own baggage declaration and 
he was not searched. But on the 
Pakistan side he was searched and they 
seized the money and the car. I do not 
think there is anything further that we cam 
do now. ^

Sardar Iqbal Singh t May I know
whether the Secreury of the Pakistan 
National Assembly was also trayellinf 
an this car ?

Shri A. C. Guha : Yes, îr. He was 
the Secretary of the Pakistan National 
Assembly or Parliament.

British Misaion for Heavy Industriat
*iid. Shri Shree Narayan Das's Will 

the Minister of Heavy Industries be 
pleased to state :

(a) the precise nature of work that 
the British Heavy En^eering Mis­
sion which has come to India at the 
invitation of the Government of India 
will undertake;

(b) the composition of the mission;

(c) how long they would remain in
dia.

(d) by what time ' they would be 
able to report to the Government;

(e) the nature of agreement, if any, 
under which the mission has come?

The Minister of Heavy Industries 
(Shri M, M. Shah)s (a) to (e). A sutement 
is laid on the Table of the House. [«Sm 
Appendix I, annexure No. 33].

Shri Shree Narayan Das 1 From the 
statement it appears that this Mission 
has been sponsored by the Federation of 
British Industries and the Colombo Plan 
Administration. I should like to know 
what part of the expenditure involved in 
this will be borne by them and what part 
will be borne by us.

Shri M. M. Shah 1 Practically aU the 
^enditure will be borne by them excep­
ting the local costs for the tour of the 
Mission.

Shri Shree Narayan Das t Out of
the eleven persons constituting the Mis­
sion, how many are industrialists, how 
tnany are experu and how many are 
admmistrators ?

Shri M. NL Shah s Five are indus­
trialists, two are administrators and four 
ate ezpms.

Shri Shree Narayw Das x May I 
know whether such Missions have been 
invited from other countries also ? If so, 
from where ? ^

Shri M. M. Shahi As the hon. Mem­
ber knows, several Missions of a technical 
ind expert nature are coming in this 
country from time to time. ^

. Shri Bansal : In this case the specific 
question was whether there has been a 
Mission in this country for advising 
Government on heavy industries? ,

Shri M. M. Shah t If the questicHi 
relates only to heavy en^eering, the 
present position is that there arc two 
Missions in the country; one is a British 
Mission and the other is a Russian Mission. 
The Russian Mission is looking after 
recommending sites and plans for manu­
facture of machinery of steel plants that 
is, manufacture of machinery required 
for setting up a steel plant, whereas the 
British Mission is largely concerned with 
other heavy engineering machinery.

Republic Day and Independence Day 
ebratlons in Cantonments

*1x5. Shri Shiva Dutt Upadhyaya :
Will the Minister of Defence be pleased 
to state :

(a) whether it is a fact that Can­
tonment Boards in India are autho­
rised to spend some money in connec­
tion with celebrations of the Republic 
Day and Independence Day on the 
a6th January and 15th August res- 
pec^vely from their own funds for 
which necessary sanction is issued by 
the Government of India a few days 
before the evenU;

(b) whether such sanction was not
communicated by the Government of 
India to the Cantonment Board* 
Ranikhet and other Cantonment
Boards in India before 15 th of 
August, 1956 in spite of repeated re­
minders; and

(c) whether the sanction letter 
£rc^ Government was communicated 
so late that it reached Ranikhet and 
other Cantonments a few days after 
the 15th August, 1956, Indraendence 
pay, and no amount could be spent 
on the celebrations ?

The Minister of Defence Organise 
don (Shri Tyagi) 1 (a) Self-supporting 
Cantonments are authorised to spend money 
on celebrations from their own fimds for 
which necessary sanction is issued by 
the Government of India. The State­
sided Cantonments are allowed to meet 
the expenditure fh>m public donations 
only.

(b) Sanction for Independence Day 
celebrations was issued to all Cantonmenls 
before the 15th of August 1956, without 
any reminders having been fcodvcd.
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an<^Cantonmetit6 c6nc6rhed oh telephotie 
wlUch was,confirmed by a formal letter on 
xjth August 1956. * •

So far no Cantonment Board except 
Ranikhet have intimated that it could not 
spend the amount on the celebrations on 
me ground that orden were received 
late.
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Shrl muilui KudMi t , May I Mow 
whether the Government hUd found, our 

to who was responsible for the delay 
tbit was caused in receiving the orden 
by the cantonments concerned?

have no ready informa­
tion on the subject.

Balance of Payment

rSar<to Iqbal ^)ofh i 
*117^ Sardar Akarpuii x 

\Shri Banaalt

the Miiiister of ht
piused to stat̂  :

(a) the tuunes of the countries WiA 
#Mc!h the bilahce of paymetit Wais 
ikvourable to India m t955-56; tod

(b) the awipunt of the inY»iWe  ̂earn-
from (i) ihippmg and

Baits witfe ^ e  fi 
Australia 
New Zealand 
BuxuA 
GtftoH 

» •  

s s * .

Ciinada
Philippines
Nethetttmds
Mghanistan
Iran
Saudi Arab.
Ethiopia
Indonesia
Thailand
Argentina
China
Poland.

(b) During 1955-56 India’s net invisible 
earnings amounted to (i) Rs. 24*7 crorea 
from transportation including shipping 
and (2) Rs. 4 3 crores from insiirance.

Spirdar Iqbal Singh t May I know 
whether there was a sharp decrease in thq 
invisible earnings in insurance in thoM 
months when insurance was nationalised 
in this country?

T^e AtiiUaier of FInanqe pnd . I|;on 
and Steel (Shri T. T, Kriahnamachan)?
So far as insurance is concerned, what 
has been nationalised is life insurance^ 
not general insurance—«xcept in the case 
of three or four small companies which 
we have inherited along with the life 
insurance companies and I am afraid that 
it will not affect the position.

Shri MaitChen 1 In answer to part (b>» 
the hon. Minister stated that transporta­
tion earnings were of the order of Rs. 
24-7 crores. Win he give a brcak-pp 
of that figure ? What is the shipping pm  
of it?

. B. R. BImkM. } I shall require
notice for giving details.

Symposium on Buddhism
, . .■

•if*./®*'*** ^  s ia w ia i
^ \ S h r i Shivananlappa:

Will the Minister ot ^ u ^ d o n  be 
pleased to state :

, (a) tfaie . number , of foreign d i^ *  
^nes that ^  expect̂ ed to partic r̂ 
pâ te in a syriiposium on Buddhism to 
be held in Delhi on 26th November, 
{956 in conneo^oo with the ^50oth 
paHfdrvana anniversary of Buddha;

(b) whet îer Govempiicht ^ve or- 
grased for tnem pll^^mage to Bud­
dhist centres in the country; and

, , (c) if so, the nature of arragementa 
inade?

the Symp6%mm. 

(b) Yes, Sir.

About 70 foieim 
to participate u




